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Some Indian workers did not avail the concessions to correct their legal
status. Of these, 82 persons have currently been accommodated in the shelter
arranged by our mission in Riyadh. From time to time, expatriate workers, in violation
of local labour laws, are detained in Saudi Deportation Centres before their final

deportation to India.

(b) The Government of India has no information on any Indian who
entered into Saudi Arabia illegally. However, the status of some expatriate workers
becomes illegal as and when they violate local labour laws during the course of their

stay.

(¢) and (d) The Government of India continues to raise these and related
issues with the concerned authorities in Saudi Arabia for facilitating and expediting
early deportation of all Indian workers who did not or could not correct their legal

status during the grace period.
Slum free India

2846. DR. JANARDHAN WAGHMARE :
SHRI N.K. SINGH :

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION

be pleased to state :

(a) whether a working group of National Advisory Council (NAC) has
stressed that slum dwellers should be resettled at the spot where they are currently

living;

(b) if so, the present progress of rchabilitation of slum dwellers across the

county; and

(¢)  whether the aim of Government to make Urban India free from slums

would be achieved within any specified period, if so, the details thercof ?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
(DR. GIRIJA VYAS) : (a) Yes Sir. Under Rajiv Awas Yojana (RAY), preferred mode of
implementation is in-sifu development. Slum is to be relocated only with the consent

of slum dwellers.
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(by The progress of rehabilitation of slum dwellers across the country
under Rajiv Awas Yojana (RAY) and Jawaharlal Nehru National Urban Renewal
Mission (JNNURM) are given in Statement (See below).

(¢) Rs. 35,810 crore is available for Twelfth Five Year Plan under RAY with
a target benefit of 1 million houschold. The RAY is a demand and reform-driven

scheme and the progress depends on the commitment of States to mobilize technical

and financial resources.



Statement
A. State-wise details along with number of houses constructed during each of last three year and current year-IHSDP (JuNURM)

(Rs. in crore)

S1. No. State No. of Project ACA ACA Total DUs Under Completion of DU's during each of

Projects  Cost Released Sanction Progress last 3 year and current year

Up to  2010-11 2011-12 2012-13 Current

Cumulative

2009-10 Year Completed
1 2 3 4 5 6 7 8 9 10 1 12 13 14
1. A and N Islands 2 1515 134 553 40 - - - - - - -
2. Andhra Pradesh 4 100353 67545 65690 39914 12441 18,387 2,360 3476 803 87 25889
3. Arunachal Pradesh 1 995 896 448 176 30 - - - - - -
4. Assam e 8499 7022 38.82 8,668 677 459 376 435 251 509 2,030
5. Bihar R 75789 38079 23351 28623 2,309 166 1454 571 360 212 2,835

6. Chhattisgarh 18 22560 158.83 15885 17922 9,349 - 1,076 1825 2811 1,619 7331
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1 2 3 4 5 6 7 8 9 10 1 12 13 14
7. Dadra and Nagar Haveli 2 574 334 1.67 14 &0 - - - - - -
8. Daman and Diu 1 0.69 0.58 0.29 16 - 12 2 - - - 4
9. Goa 1 4.10 140 0.70 70 - - - - - - -
10. Gujarat 4 42571 25465 18638 26,002 9,654 822 2385 93 2189 3255 9,244
11. Haryana 25 30398 23185 184.83 15675 1,231 3,760 1,456 1819 1277 461 8773
12. Himanchal Pradesh 9 7511 5009 37.94 2,043 1,626 - - - 32 337 369
13. Jammu and Kashmir 0 14760 11433 96.86 7,623 1,773 - - M2 1677 1,362 3981
14. Jharkhand 10 21793 13133 8098 11,544 2,747 - - - 1,285 1432 2,717
15. Karnataka M 41030 22258 22176 17237 571 4,126 2,639 7.882 - 1926 16573
16. Kerala 3 27332 201.60 163.63 26205 2422 6487 3.8060 3175 2042 610 16,120
17. Madhya Pradesh 6 37628 25742 16724 22998 7.271 973 122 48 2,000 2459 6,602
18. Maharashtra 127 252499 157460 107541 1,07,032 23,659 6,216 2,278 7018 6429 3473 20014
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B. State-wise details along with number of houses constructed during each of last three year and current year - BSUP (JnNURM)

(Rs. in crore)

S1.No. State No. of Project ACA ACA Total DUs Under Completion of DU's during each of

Projects  Cost Released Sanction Progress last 3 Year and Current Year

07 SLOMSUY UM T6T

Up to  2010-11 2011-12 2012-13 Current Cumulative

2009-10 Year Completed
1 2 3 4 5 6 7 8 9 10 1 12 13 14
1.  Andhra Pradesh 39 355802 160487 138264 139854 27549 59942 21,0%4 19,864 562 223 101,685
2. Arunachal Pradesh 4 6681 59.60 41.69 1,092 848 - - R 8 - 100
3. Assam 2 184 9760 48.80 2,260 1,844 - 352 - o4 - 416
4. Bihar 18 70999 31276 7819 22372 48 - - 352 2 48 432
5. Chandigarh 4 1033.03 44493 302 25728 4960 512 1,600 10,624 - - 12736
6. Chhattisgarh 10 46150 36208 19166 19474 7,042 - - - 06A4 432 7,056
7. Delhi 17 324498 147272 69770 67,784 45,860 7.900 5,628 1316 - - 1484
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1 2 3 4 5 6 7 8 9 10 11 12 13 4
22. Odisha 6 7462 5418 46.72 2,508 788 37 627 254 123 235 1,276
23. Puducherry 3 13598 8320 3802 2964 8% - 207 151 72 - 438
24. Punjab 4 10886 8430 4749 7,376 2952 - 140 80 54 656 2,200
25. Rajasthan 328921 17267 99.08 11,151 53814 491 160 114 - 317 1,082
26. Sikkim 3 3358 2900 29.06 254 120 - - 2 - - 2
27. Tamil Nadu S1 233428 104531 1003.29 92272 36,983 8,079 8,770 16672 63812 4652 44985
28. Tripura 1 1673 1396 1396 256 256 - - - - - 256
29. Uttar Pradesh 60 2289.81 112022 84360 66,121 11,891 7488 6,582 12,188 3,245 3039 32542
30. Uttarakhand 11 7532 5647 2243 1,610 388 - 45 9 97 - 151
31. West Bengal 112 412750 2021.82  1429.05 155,394 23827 20854 18,181 19670 10021 13873 88,599
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C. RAY- Details for last three vears and current year

SL. No State GOI Commitment Amount GOI Released Amount Sanctioned DUs
20112012 2012-2013  Current  2011-2012 2012-2013  Current  2011-2012  2012-2013 Current
Year Year Year
2 3 4 5 6 7 8 9 10 11

Andhbra Pradesh 2225 4531 28.80 742 16.99 4.88 1,198 1,717, 1,145
Arunachal Pradesh - ' 66.72 - - 1291 - - 1,280
Chhattisgarh - 6.09 114.96 - 2.03 041 - 300 4013
Gujarat - - 22246 - - 296 - - 9941
Haryana - - 274.15 - - 90.84 - - 5,370
Himachal Pradesh - 27.62 - - 921 - 300 -
Jammu - 17.81 - - - - - 369 -
Jharkhand 107.32 4319
Karnataka - 10547 651.30 - - 42.19 - 3172 23317
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1 2 3 4 5 6 7 8 9 10 11
10.  Kerala 34.73 - 3001 1157 - 232 1,032 - 1,020
11.  Madhya Pradesh 101.83 6637 - 3143 11.21 24.63 3917 2400 -
12. Mizoram - 949 - - 316 - - 142 -
13.  Odisha 1821 98.59 10997 6.07 20.88 539 1,149 4,005 4,030
14.  Punjab - 14.19 - - - - - 680 -
15.  Rajasthan 27.60 193.19 253.18 920 18.88 60.24 1,104 7422 8,710
16.  Tamil Nadu - 5497 4699 - 1157 512 - 1,777 1,841
17. Uttar Pradesh - 12745 69.05 - 11.62 39.36 - 2,584 2,574
18.  Uttarakhand - - 19.11 - - - - - 449
19.  West Bengal - - 12.67 - - - - - 397
ToraL 204.60 760.55 2,007.27 65.69 96.35 30044 8400 24,958 68400
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